
>« -

\

25.5e93.

2.

0,A»2484/90.

None for applicant.

S.hri Ashok Kashyap-for the aqs respondents.

This case has been called in the revised list,

No one is present on behalf of the applicant.

No one was present when the case was called

on the first occasion. The O^A. is,therefore,

dismissed in cfefault.
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